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VERIFICATION 

1, Sreekala S. , Chief Environmental Engineer, Kerala State Pollution 

Control Board, Regional Office, Thiruvananthapuram, The 5™ respondent, do 

hereby verify on this the 10™ day of May 2023, that all what is stated above 

are true and correct to the best of my knowledge, information and belief. 

//, 
Sreekala S. 

Chief Environmental Engineer 

KSPCB 

SREEKALA 8. 
Chief Environmental Engineer



BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL 

SOUTH ZONE, CHENNAIL 

Original Application No.141 of 2021 (SZ) 

Respondents : State of Kerala & Others 

.Report filed by Chief Environmental Engineer, Kerala State Pollution 
Control Board, Regional Office, Thiruvananthapuram on behalf of 
The Kerala State Pollution Control Board, in Original Application 
No. 141/2021. 

The report is filed in accordance with the order of the Hon’ble NGT dated 

15/05/2023 in O.A.No.141/2021. 

As per the directions from the Hon’ble NGT vide order dated 16/02/2023 in 

the above O.A. ,the Board by its letter dated 08/02/2023 had addressed CSIR-NEERT 

Maharashtra and Chennai regarding the ‘Phytorid technology’ developed by their 

institution in treating sewage from water bodies. Subsequemily, Board Chairman 

conducted a meeting on 13/03/2023 via Video conference, where Dr.Ritesh Vijay, 

Senior Principal Scientist and Head from NEERI, presented the technology for 

treating polluted water bodies using Phytorid technology before the Board officials. Tt 

was understood that feasibility of implementing the Phytorid’ Technology with 

respect to Kerala condition need to be examined in detail. 

The Board vide letter dated 24/04/2023 had requested the Director, CSIR- 

NEERI, to depute two officials to make a visit and understand the details of various 

locations and feasibility of Phytorid technology in Kerala condition. Subscquently, 

CSIR-NEERI has deputed two Scientists namely Er. Pravin Manekar and 

Dr. S. Bhuvanesh who will carry out site visit from 11/05/2023 to 13/05 /2023 as per 

the schedule fixed by the Board. Copy of the letter enclosing the schedule is 

produced herewith as Annexure I. 

\ffl, 
SRIEKALA 8. 

Chief Fnvironmantal Enpineer 



All that stated above are true to the best of my knowledge and belief. 

Dated this the 10™ day of May 2023. 

o 
Chief Environmental Engineer 

KSPCB 

SREEKALA S. 
Chief Environmental Engineer 

Solemnly affirmed and signed by the deponent who is known to me on this 

the 10™ day of May 2023.
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1 Annexure 1 - Copy of Letter No. 

PCB/HO/EE3/0.A No.27/2021(SZ)/2021 dated 1-4 

08/05/2023 from the Head Office, KSPCB 

addressed to the concerned officials deputed for 

the site visit. 

Dated this the 10* day of May 2023. 

Remasmrithi. V.K, Advocate 

Additional Standing Counsel 

Respondent MNo.5
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— KERALA STATE' POLLUTION CONTROL BOARD 

. z OB TVoruaom, Dafnlddem m’l@mmsm aaniodod ) r, E 

“3 LIFE % . - . PattomP.Q., Thnruvanamlmpuram 693004 

alfo allé, ammgmm(mmwo - 605 004 ¥ Environment 

PCB/HO}EBS/O.ANGZWZOZI(SZ)/ZOZI © U Date: 08/05/2023 

' ’ ) g Uagau: 
From - 

The Member Secretary 

To ) ‘ 
1) The Managing Director, 

. Kerala Water Authority 

2y The Difector; 
Urban Directorate 

3) The Director, 

Tourism Depamnent ) 

4) ‘The* Director, o 

* Health Divechovacte 
5) The Direcor, 

) DTPC appuziia 
- 6) The Dn'ecmr, . . 

.. Directorate Panchayath 
T “The Chief Engineer, 

Trrigation Department 
8) The Director, 

Suchitwa Mission 

Sub:- Visit of Experts from NEERI - Hon’ble NGT order in OA 27/2021 dated 

02/02/2023 & 0 A 141/2022 dated 06/01/2023-reg 

Refi- 1) Order. dated of Hon’ble NGT in OA 141/2022 dated 06/01/2023 o 

16/02/23 24/03/2023 

2) Order dated of Hon’ble NGT in OA 147/2022 dated 22/03/2023 

3) Order dated of Hon'ble NGT in OA 27/2021 dated 02/02/2023& 20/03/2023 

4) Schedule of field visit from 11/05/2023 1% 13.05:2023



' SirMadam, 

Dr S. Bhuvaflesh are deputed to. conduct field visit from 11/05/2023 to: 13/05/2023 ’I'hey . 

have, agreed to vmt during 11/05/2023 to 13/‘05/2023 ‘The Schedule of the site visit is 

th coveringlettsry 

3)The Coordmator, 

Hanthakeralam MlSSlon 

* 4)The Director, NEERL 

*5) The Chief Envmon’mentél Engineer, 

Reglonal Office, Thiruvananthapurmn 

Emaloflam , lease make necessary 

. rrangement; for the site.visit 

* 6) The Environmental Engineer, 
- District Office 
Ermgkulam/Alappuzha/ Kollam 

7 Establishment Sactlon, 

Head Office : : 



. ‘Kalam ssery 
il g 

Irngatio Department Smt Sreelekfihm B 

¢ Suchitwa - 
Hantha 

< Imgafion 
! Dep ctnent, Regional | 

Directotate; | 

T Alap, 
House bodts 

Discussion -~ with 
- houseboat association . | 

- {Urban 

E 

Municipality, DTRC, 

Directotate, 

Tourisam Department | 
Suchitwa. - Mission, |- 

‘| Haritha Kerala | 
Mission, - Irrigation| 

.| Department,KSPCB 

Smt.Smitha ; 

" Bngineer, Dist 
Office,Ala.ppu i 
Ph No. 9447975739 



1230 | Pallika 
pm 

3.30 

Missi n, Imgatmn 
Urban 

‘ dlrectorate,Kerala 
Water 

) : Authotity,KSPCB = - 13.05.2023™ {930 ‘Pumpmg Statxon Urban. - Directorate Smt.Pravitha P.K . ami- | Pattern, - : Suchitvx{ : L | AS 0 Kanamaola itha' " 
'Coémo,'Rajaji : fon - 

) o -+ | Trivandriam Office,Ihlru\rananfl:«ap 
Corporauon Kerala uram ; 

" | Water Pl No. 94497719054 ; ; Authotity KSPCB - : 11.30 ;UlScUSSlOfl - and: i s P to ’presentatzon byNEERI i 
130 
pm 


